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(b) if so, the ddails of students

going abroad for post graduation of Lﬁ

Ph. D. courses in various branches of i
the

science or management during
last three years, year-wise and State- ik
wise; ')

(¢) percentage of students return-
ing home after completion of studies
and enwployment opportunities pro-
vided {o them for utilising their skill
and knowledge; ang '

(d) what fresh incentives are pro-
posed to be offered for studenis re-
turning after completion of their
MS, MBA, or Ph. D. abroad to check
the growing brain-drain?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESO-
URCE DEVELOPMENT (DEPART-

MENT OF EDUCATION AND
NEPARTMENT OF CULTURE)
(KUMARI  SELJA)-: (a) to (d}
{d) Yes, Sir. Some Engineers,

Doctors and Scientist from Tndia do
go =broad for higher studies/advan-
ced rigearch cic. No information is
however, available about the actual
number of such personnel. In order
to atttact such personnel back to the
country the Government has taken
steps like increase in Science and
Technology outlays creation of new
Scientific Departments/Organis~-
tions, delegation of enhanced adm-
inistrative and  financizl powers to
Science and Technology institutions,
temporary placement of Scientists
and Technologists under the scien-
tists’ Pool, ete, 1

Oypen Letter sent by All India Ken-
driva Vidyalaya Teachers Associa-
tion

580. SHRI SARODA MOHANTY:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state,

{a) whether he has received “LAST
OPEN LETTER” addressed to him
by the General Secretary of  All
India Kendriya Vidyalaya Teachers
Association recently;

(b) if sg, the details thereof;

‘l‘{
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(c) whether some MPs have also
demanded his intervention in *the
matter; and -

(dy if so,
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESO-
URCE DEVELOPMENT (DEPART-
MENT OF EDUCATION AND
DEPARTMENT OF CULTURE)
(KUMARI  SELJA): (a) to id)
The Kendriya Vidyalaya San-
gathan has been receiving from time
top time letters from the General
Secretary of the All India Kendriya
Vidyalaya Teachers  Association
(AIKVTA). The communication titl-
ed “LAST OPEN LETTER TO THE
PRIME MINISTER” dated 26.1.93
hos alsd been received. The contents
of the communication related to al-
leged violation of admission rules;
transfer policy; placement of students
in shift system schoo's; exten-
sion of service of non-teaching em-
ployees and indifference of Kendriya
Vidyalaya Sangsthan authorities to
the problems, difficulties and grievan-
ces of the teachers. A few letters of
AIKVTA have alsg been received
through some Members of Parlia-
ment. A series of discussions have
already been held between the Ken-
driya Vidyalaya Sangathan ar_nd ﬂ'\e
representatives of the Associations in
August/October, 1892, in November,
1992 and fin the joint Consultative
Machinery in December, 1992, The
Kendriya Vidyalaya Sangathan is .s.l‘
ways prepared for discussions \Yuh
tre Acsoristicn on all genuine driev.
ances 10 arrive at reasonable solutions.
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Action Plan to Stop Voilence
against Women

@582. SHRI BISHAMBHAR NATH
PANDE: Will the Minister of HU-
MAN RESOURCE DEVELOPMENT
be pleased to state:

(a) whether it is a fact that Gov-
ernment have prepared an action
plan to stop the rising incidence of
violence against women; and

(b) if so,

what are the details
thereof? -

'THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (DEP-
ARTMENT OF WOMEN AND
CHILD DEVELOPMENT (SHRIMA-
TI BASAVA RAJESHWARI); No,
Sir.

(b) Does not arise
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wPreviously Unstarred Question 284,
transferred from 24-2-1993.



